CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.

The Patent Office Jonal No. 45/2018 Dated (B1/2018 43211



CANCELLATION PROCEEDINGS
under Section 19 of the Designs Act, 2000 &
Designs (Amendment) Rules, 2008

fiThe Ld. Deputy Controller of Patents & Designs passed an order on 30/10/2018 to dismiss the petition diketshi®rg
Breweries A/S, a corporation organized and existing under the laws of Denmark with its address at NY Carlsberg VEJ 100, 17¢
Copenhagen V, Denmaidn 07/10/2015 for cancellation of registration of registered Desigr26it817 dated 28 November 2014
uncerClass09D 1 titl ed as A B &8dmtDistdleries & iBnewetiel kEimitadaohn23, Zorke Il, Maharana Pratap Nagar,
Bhopali 462011, Madhya Predesh.

The Patent Office Jonal No. 45/2018 Dated (B1/2018 43212



CANCELLATION PROCEEDINGS
under Section 19 of theDesigns Act, 2000 &
under Rule 29(1) of Designs (Amendment) Rules, 2008

1)

fiParagon Polymer Products Private Limited a company registered in India having its registered office at P.B.No.61, Paragon
Building, Opp. Bishop Jacob Memorial Hall, Srinivaseerl Road, Chalukunnu, Kottayam, Keral&86001 has filed a petition
(Petition No. Can/052/2018pn 13/08/2018 for cancellation of registration of registered Desigr28&063dated 21 April 2017

under Class0RP 4 titl ed as fiF o &uphoecalnmnavations Privated.imited, nae Door No.VII/313, NH 17, P.O.
Kol athara, Kozhikode 673655, Ker al a, I ndia represented by

@)

fiTirth Agro Technology Pvt. Ltd., a company incorporated under the Indiaonfpanies Act, having its registered office at
Shaktiman, Survey No0.108/1, Plot No.B, Natiional Highway No.27, Nr. Bharudi Toll Plaza, Bhunava (Village), Tal: Gondal, Rajko
360311, Guijarat, India has filed a petitigPetition No. Can/053/2018pn 21/®/2018 for cancellation of registration of registered
Design No.288655dated 01/06/2016 (Reciprocity date in Japan) under Cla8s3l5t i t | ed as f@AMachine fo
the name ofMaruyama Mfg. Co. Inc., 4-15, Uchikanda £home, Chiyod&u, Tokyo 1010 047, Japan. 0

®)

fiM/s. Avon Cycles Ltd, having office at G.T. Road, Dhandari Kalan, Ludhi&ans41003, Punjab, an Indian company has filed a
petition (Petition No. Can/054/2018pn 04/09/2018 for cancellation of registration of registered Desigri2Ke373dated &
November 2015 under Class-124 t i t |l ed as AThr ee WhkKnetic Ereen Erelgy and Power Solatiorts h e
Limited, a company incorporated unddretindian Companies Act, at Kinetic Innovations Parkl Block, Plot No.18/2, MIDC,
Chinchwad, Pund 1 1019, Maharashtr a, I ndia. o

The Patent Office Jonal No. 45/2018 Dated (B1/2018 43213



REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for pulilispection. In the following each entry the Date of Registration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

288700

CLASS

09-03

R. KRISHNAN, 6G, CENTURY PLAZA, 560 - 562, ANNA SALAI, TEYNAMPET,

CHENNAI - 600018, TAMILNADU, INDIA.

DATE OF REGISTRATION 21/11/2016
TITLE CONTAINER
PRIORITY NA

DESIGN NUMBER 289528
CLASS 09-01

GODFODRIK INDIA PVT LTD, PLOT NO V/E9, VISHNU NAGAR JAWAHAR
COLONY, NEAR DURGA MATA MANDIR, AURANGABAD, MH 431005, INDIA.

DATE OF REGISTRATION 22/12/2016
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 289552
CLASS 09-03

GODREJ & BOYCE MFG. CO. LTD., INNOVATION & DESIGN CENTER (IDC),
PLANT 13 ANNEX, PIROJSHANAGAR, VIKHROLI (WEST), MUMBAI -400079,

INDIA.

DATE OF REGISTRATION 23/12/2016

TITLE HYDROPONIC INDOOR PLANT GROWING
DEVICE

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER 297527
CLASS 2605
PLANMECA OY, ASENTAJANKATU 6, 00880 HELSINKI, FINLAND.
DATE OF REGISTRATION 13/09/2017
TITLE LIGHT HANDLE FOR DENTAL PURPOSES
PRIORITY
PRIORITY NUMBER DATE COUNTRY
2772101 17/03/2017 WIPO
DESIGN NUMBER 297582
CLASS 02:02
PRAKASH CHAND M, H 146 (1/1-1), 4 TH CROSS NAGAPPA
BLOCK, SRIRAMPURAM BANGALORE - 560021.
DATE OF
REGISTRATION 15/09/2017
TITLE SAREE
AP }A "A

PRIORITY NA A;“ L"‘ A'

I\A M A“ M\
DESIGN NUMBER 297626
CLASS 1215

TVS SRICHAKRA LIMITED, 7B, WEST VELI STREET, MADURAI 625001,
TAMIL NADU, INDIA.

DATE OF REGISTRATION 19/09/2017
TITLE TYRE
PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (1/2018 43215



DESIGN NUMBER 299713

CLASS 2401

1DR. G. YEDUKONDALU, DEPARTMENT OF MECHANICAL ENGINEERING,
KONERU LAKSHMAIAH EDUCATION FOUNDATION, GREENFIELDS,
VADDESWARAM, GUNTUR, ANDHRA PRADESH, INDIA. PIN CODE: 522502. 2.
SAJJAN PATNAIK, DEPARTMENT OF MECHANICAL ENGINEERING, KONERU
LAKSHMAIAH EDUCATION FOUNDATION, GREENFIELDS, VADDESWARAM,
GUNTUR, ANDHRA PRADESH, INDIA. PIN CODE: 522502. 3. P. LAKSHMI
VENKATESH, DEPARTMENT OF MECHANICAL ENGINEERING, KONERU
LAKSHMAIAH EDUCATION FOUNDATION, GREENFIELDS, V ADDESWARAM,
GUNTUR, ANDHRA PRADESH, INDIA. PIN CODE: 522502. 4. DR. A. SRINATH,
DEPARTMENT OF MECHANICAL ENGINEERING, KONERU LAKSHMAIAH p
EDUCATION FOUNDATION, GREENFIELDS, VADDESWARAM, GUNTUR,
ANDHRA PRADESH, INDIA. PIN CODE: 522502.

DATE OF REGISTRATION 24/11/2017

TITLE CHEST COMPRESSION DEVICE

PRIORITY NA

DESIGN NUMBER 299948

CLASS 0603 =
INTER IKEA SYSTEMS B.V., OLOF PALMESTRAAT 1, NL -2616 LN DELFT, (\ \
NETHERLANDS. };31\
DATE OF REGISTRATION 02/12/2017 @
TITLE TEA TABLE \IJT»—«W
PRIORITY I “] |
PRIORITY NUMBER DATE COUNTRY U J|
004031888 05/06/2017 EUIPO

DESIGN NUMBER 299950

CLASS 10-02

MAYUR BABULAL CHAKALASIYA, 184, ISHWAR KRUPA SOCIETY, PART -1,
NEAR LAXMAN NAGAR, PUNA GAM, SURAT - 395 010.

DATE OF REGISTRATION 02/12/2017
TITLE WATCH
PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018 43216



DESIGN NUMBER

300008

CLASS

11-01

KGK DIAMONDS (l) PVT LTD, DE -4011}16, TOWER D, BHARAT DIAMOND
BOURSE, BANDRA KURLA COMPLEX, BANDRA EAST, MUMBAI 400051.

DATE OF REGISTRATION 04/12/2017
TITLE DIAMOND
PRIORITY NA

DESIGN NUMBER 300052
CLASS 14-03

HUAWEI TECHNOLOGIES CO. LTD., HUAWEI ADMINISTRATION BUILDING,
BANTIAN, LONGGANG DISTRICT, SHENZHEN, GUANGDONG 518129,

PEOPLE"S REPUBLIC OF CHINA.

DATE OF REGISTRATION

05/12/2017

TITLE

WIRELESS ROUTER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
201730293781.2 06/07/2017 CHINA
DESIGN NUMBER 300060

CLASS 06-01

M/S. VIBGYOR MASTERBATCHES

PVT. LTD., PACKAGING DIVISION, 594

URLA INDUSTRIAL AREA, RAIPUR 493221 CHHATTISGARH, INDIA.

DATE OF REGISTRATION

05/12/2017

TITLE

CHAIR

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (1/2018
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DESIGN NUMBER

300133

CLASS

20-03

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -GU, SEOUL,

07336, REPUBLIC OF KOREA.

DATE OF REGISTRATION

06/12/2017

TITLE

DIGITAL SIGNAGE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-2017-0025801 07/06/2017  |REPUBLIC OF KOREA
DESIGN NUMBER 300135

CLASS 20-03

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -GU, SEOUL,

07336, REPUBLIC OF KOREA

DATE OF REGISTRATION 06/12/2017
TITLE DIGITAL SIGNAGE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2017+0025804 07/06/2017 REPUBLIC OF KOREA
DESIGN NUMBER 300137

CLASS 20-03

LG ELECTRONICS INC., 128, YEOUI -DAERO, YEONGDEUNGPO -GU, SEOUL,

07336, REPUBLICOF KOREA

DATE OF REGISTRATION

06/12/2017

TITLE

DIGITAL SIGNAGE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-2017-0025806 07/06/2017 REPUBLIC OF KOREA

S
]

The Patent Office Jonal No. 45/2018 Dated (B1/2018

43218



DESIGN NUMBER

300182

CLASS

02-02

PRAKASH CHAND M, H 146, 4 TH CROSS, NAGAPPABLOCK, SRIRAMPURAM,

BANGALORE -560021.

DATE OF REGISTRATION 08/12/2017
TITLE SAREE
PRIORITY NA

DESIGN NUMBER

297203

CLASS

12-08

NEWTL, 2 ROUTE DEPA
DUPPIGHEIM, FRANCE.

RTEMENTALE 111, 67120

DATE OF

REGISTRATION 02/09/2017
TITLE DRIVER CABIN OF BUS
PRIORITY

PRIORITY NUMBER

DATE COUNTRY

2571401

02/03/2017 WIPO

DESIGN NUMBER

297297

CLASS

0901

MANN & SCHROEDER GMBH, BAHNHOFSTRASSE 14, 74936, SIEGELSBACH,

GERMANY.

DATE OF REGISTRATION

05/09/2017

TITLE BOTTLES FOR COSMETICS
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2903901 30/03/2017 WIPO

The Patent Office Jonal No. 45/2018 Dated (1/2018
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DESIGN NUMBER

297306

CLASS

09-05

DREAM CO., LTD., 46, OJEONGONGEOP-GIL, UIWANG -S|, GYEONGGI-DO
(ZIP:16073), REPUBLIC OF KOREA.

DATE OF REGISTRATION

06/09/2017

TITLE

PACKING POUCH

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-2017-0041414 05/09/2017  |REPUBLIC OF KOREA
DESIGN NUMBER 306297

CLASS 02-02

HOUSE OF ANITA DONGRE LIMITED, PLOT NO. R 847/1/1, TTC INDUSTRIAL
AREA, MIDC, RABALE, NAVI MUMBAI, MAHARASHTRA  -400701, INDIA.

DATE OF REGISTRATION

04/06/2018

TITLE

GARMENT

PRIORITY NA

DESIGN NUMBER

300753

CLASS

06-11

RAJAKUMAR P.V, COIR LAND, INDUSTRIAL
DEVELOPMENT PLOT, VADAKKAL, ALAPPUZHA
KERALA, INDIA, PIN -688003.

DATE OF

REGISTRATION 27/12/2017
TITLE FLOOR MAT
PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER

300761

CLASS

11-01

M/S. MMTC -PAMP INDIA PRIVATE LIMITED, C -27, THIRD FLOOR, QUTAB

INSTITUTIONAL AREA, NEW DELHI

-110016 (INDIA).

DATE OF REGISTRATION

28/12/2017

TITLE

DECORATIVE COIN

PRIORITY NA

DESIGN NUMBER

300763

CLASS

1101

M/S. MMTC -PAMP INDIA PRIVATE LIMITED, C -27, THIRD FLOOR, QUTAB

INSTITUTIONAL AREA, NEW DELHI

-110016 (INDIA).

DATE OF REGISTRATION

28/12/2017

TITLE

DECORATIVE COIN

PRIORITY NA

DESIGN NUMBER

300784

CLASS

2502

ISDI PRIVATE LIMITED, TOWER 2 A, ONE INDIA BULLS CENTER, LOWER
PAREL, MUMBAI - 400013, MAHARASHTRA, INDIA.

DATE OF REGISTRATION

28/12/2017

TITLE

WASTE DISPOSAL CHUTES

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (1/2018
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DESIGN NUMBER

300801

CLASS

12-15

CEAT SPECIALTY TYRES LIMITED, RPG HOUSE, 463,DR. ANNIE
BESANT ROAD, WORLI, MUMBAI 400030,INDIA.

DATE OF REGISTRATION 28/12/2017
TITLE TYRE
PRIORITY NA

DESIGN NUMBER 300821
CLASS 1401

HARMAN INTERNATIONAL INDUSTRIES, INCORPORATED, 8500 BALBOA
BOULEVARD, NORTHRIDGE, CALIFORNIA, 91329, UNITED STATES OF

AMERICA.

DATE OF REGISTRATION 28/12/2017

TITLE LOUDSPEAKER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/628,205 01/12/2017 U.S.A
DESIGN NUMBER 300823

CLASS 1399

HANERGY E- COMMERCE CO., LTD., 4/F TOWER B, NORTH
STAR CENTURY CENTER NO.8 BEICHENXI RD., CHAOYANG

DISTRICT, BEIJING CHINA.

DATE OF REGISTRATION

28/12/2017

TITLE

SOLAR PANEL

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201730282753.0 30/06/2017 CHINA

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER

300895

CLASS

28-03

NECTAR BIOPHARMA PVT. LTD., CORPORATE ADDRESS PLOT
NUMBER 110, INDUSTRIAL AND BUSINESS PARK, PHASE 1,
CHANDIGARH 160002. (REGISTERED ADDRESS S 401, 2ND FLOOR,
GREATER KAILASH PART II, NEW DELHI DISTRICT SOUTH

DELHI, DELHI, INDIA 110048.)

DATE OF REGISTRATION

30/12/2017

TITLE

BODY MASSAGER

PRIORITY NA

DESIGN NUMBER

300897

CLASS

2901

RESGUARDO INDUSTRIES, PLOT NO: 312, 2ND PHASE, KIADB INDUSTRIAL
AREA, KANAKAPURA TALUQ, RAMANAGARA DIST -562112, KARNATAKA,

INDIA.

DATE OF REGISTRATION

30/12/2017

TITLE

INDIRECT FIRE SNIPER VALVE

PRIORITY NA

DESIGN NUMBER

300901

CLASS

12-11

ATHER ENERGY PRIVATE LIMITED, 3RD FLOOR,
TOWER D, IBC KNOWLEDGE PARK, BANNERGHATTA
ROAD, BENGALURU -560029, KARNATAKA, INDIA.

DATE OF
REGISTRATION

30/12/2017

TITLE

HANDLEBAR FRAME OF

SCOOTER

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER

272436

CLASS

21-01

PAWAN AGGARWAL, 382, GALI MATAWALI, MAHAVEER BAZAR,

TELIWADA, DELHI -110006.

DATE OF REGISTRATION 01/06/2015
TITLE GAME SET
PRIORITY NA

DESIGN NUMBER 285333
CLASS 19-02

HIR JITUBHAI PATEL, J -5, DWARKESH SOCIETY, OPP. SMALL
SWAMINARAYAN TEMPLE, PANCHAVATI AREA, KALOL,

GUJARAT STATE, INDIA.

DATE OF REGISTRATION

19/07/2016

TITLE

PRE INKED STAMP

PRIORITY NA
DESIGN NUMBER 306969
CLASS 02-04

ARV FOOTWEAR PVT. LTD., | -2724, 25, 26, DSIDC INDUSTRIAL AREA,

NARELA, DELHI -110040 (INDIA).

DATE OF REGISTRATION

21/06/2018

TITLE

SOLE FOR FOOTWEAR

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (1/2018
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DESIGN NUMBER 307088

CLASS 28-03

RAJU LUNAWATH, NO: 201, 4TH CROSS, LALBAGH ROAD, BANGALORE -
560027, KARNATAKA, INDIA.

DATE OF REGISTRATION 26/06/2018

TITLE HAIR TRIMMER
PRIORITY NA

DESIGN NUMBER 307381

CLASS 12-11

TVS MOTOR COMPANY LIMITED, O6JAYALAKSHMI ESTATES 6,&9
(OLD NO. 8) HADDOWS ROAD, CHENNAI 600 006, TAMIL NADU, INDIA.

DATE OF REGISTRATION 05/07/2018
TITLE MOTORCYCLE
PRIORITY NA

DESIGN NUMBER 307414
CLASS 08-06

BHARATBHAI K. CHOVATIYA, 2, MANINAGAR, NEAR ASHOK GARDEN,
MAVDI PLOT, RAJKOT, GUJARAT - INDIA.

DATE OF REGISTRATION 05/07/2018
TITLE HANDLE
PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER 307418
CLASS 08-06
BHARATBHAI K. CHOVATIYA, 2, MANINAGAR, NEAR ASHOK
GARDEN, MAVDI PLOT, RAJKOT, GUJARAT - INDIA.

DATE OF REGISTRATION 05/07/2018
TITLE COUNSIL HANDLE
PRIORITY NA

DESIGN

NUMBER 307508

CLASS 02-04

SH. RAGHUBIR GARG, B-85, PUNDRIK
VIHAR, PITAMPURA, DELHI -110034, (INDIA).

DATE OF

REGISTRATION 09/07/2018

TITLE SOLE FOR FOOTWEAR

PRIORITY NA

DESIGN NUMBER 307528

CLASS 02-04

FINE FOOTWEAR PRIVATE LIMITED, NO.30, 1ST FLOOR, ARCHANA
MARKET, SULTANPET, BANGALORE - 560053

DATE OF REGISTRATION 09/07/2018
TITLE FOOTWEAR
PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018 43226



DESIGN NUMBER 307554

CLASS 10-02

DEEPAK WADHWA, 136, NEW LAJPAT RAI MARKET, DELHI -
110006, INDIA.

DATE OF REGISTRATION 09/07/2018

TITLE WRIST WATCH
PRIORITY NA

DESIGN NUMBER 303299
CLASS 09-03
REGENT PLAST PVT. LTD., 603, RAHEJA CENTRE, 214 FREE PRESS JOURNAL
MARG, NARIMAN POINT, MUMBAI 400021, INDIA.

DATE OF REGISTRATION 07/03/2018
TITLE CONTAINER
PRIORITY NA

DESIGN NUMBER 307883

CLASS 05-06

M/S. UNITTEX INDIA. 1551 -53, KUCHA SETH, DARIBA KALAN,
CHANDNI CHOWK, DELHI -110006, INDIA, PROPRIETOR IS SH.

AMITABH JAIN.

DATE OF REGISTRATION

20/07/2018

TITLE

PACKING SHEET

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (1/2018 43227



DESIGN NUMBER

307884

CLASS

05-06

M/S. UNITTEX INDIA. 1551 -53, KUCHA SETH, DARIBA KALAN, CHANDNI
CHOWK, DELHI -110006, INDIA, PROPRIETOR IS SH. AMITABH JAIN.

DATE OF REGISTRATION

20/07/2018

TITLE

PACKING SHEET

PRIORITY NA
DESIGN NUMBER 307904
CLASS 05-06

M/S. UNITTEX INDIA. 1551-53, KUCHA SETH, DARIBA KALAN,
CHANDNI CHOWK, DELHI -110006, INDIA, PROPRIETOR IS SH.

AMITABH JAIN.

DATE OF REGISTRATION

23/07/2018

TITLE

PACKING SHEET

PRIORITY NA
DESIGN NUMBER 308022
CLASS 1101

M/S. MANOJ ORNAMENTS PVT. LTD., 107, SHYAM KAMAL, C WING,
AGRAWAL MARKET, VILLE PARLE EAST, MUMBAI  -400057.

DATE OF REGISTRATION

25/07/2018

TITLE

EARRING

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER

308045

CLASS

1509

MOULDMART INDIA, 4/20, GROUND AND FIRST FLOOR, KIRTI NAGAR,

INDUSTRIAL AREA, NEW DELHI

- 110015 (INDIA).

DATE OF REGISTRATION

26/07/2018

TITLE

CEMENT CUBE MOULD

PRIORITY NA
DESIGN NUMBER 308533
CLASS 03-01

EURO CUBIC CREATIONS PVT. LTD., 3RD FLOOR, DELHI WALON Ki
HAVELI, LALANIYON KA CHOWK, GOPAL JI KA RASTA, JOHARI BAZAR,
JAIPUR (RAJASTHAN) - 302003, MAHARASHTRA, INDIA.

DATE OF REGISTRATION

07/08/2018

TITLE

JEWELLERY BOX

PRIORITY NA

DESIGN NUMBER

308550

CLASS

14-02

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON-SI, GYEONGGI-DO, REPUBLIC OF KOREA.

DATE OF REGISTRATION

07/08/2018

TITLE

USB MEMORY DEVICE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20180008137 14/02/2018 REPUBLIC OF KOREA

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER 308650
CLASS 07-02

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE
EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 10/08/2018
TITLE PAN FOR AIR FRYER

PRIORITY
PRIORITY NUMBER DATE COUNTRY

004707008 13/02/2018 EUIPO

=
[w

=I5

-2~ 2 I

= = 241
-~ R Er 2Lt

M=M= M- XX XX

=}

.

\' X x 1

[ R s W W~ W< XL W

R = R R AR |

,.1.;, -

.~ |
"=

3
li=]

DESIGN
NUMBER

CLASS 12-15

MRF LIMITED, 114 GREAMS ROAD,
CHENNAI 600006, TAMIL NADU, INDIA.

308738

DATE OF

REGISTRATION 13/08/2018

TITLE TYRE TREAD

PRIORITY NA

DESIGN NUMBER 278520

CLASS 02-04

SANTOSH KUMAR, M/S TARUL LEATHER
MANUFACTURERS, 6/111, NALA MOTI KATRA, HING KI
MANDI, AGRA (U.P.) INDIA.

DATE OF

R EGISTRATION 19/12/2015 /
TITLE SHOE

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018 43230



DESIGN NUMBER

278608

CLASS 2301 PN

DELTA FAUCET COMPANY, 55 EAST 111TH STREET, INDIANAPOLIS, Lo

INDIANA 46280. g

DATE OF REGISTRATION 22/12/2015

TITLE TUB FAUCET

PRIORITY

PRIORITY NUMBER DATE COUNTRY |

29/531,786 30/06/2015 US.A. S
o

DESIGN NUMBER 287811

CLASS 2401

GREENOCEAN RESEARCH LABS PVT LTD, 5TH FLOOR, ELLORA
APARTMENTS, NO. 20, THIRUMURTHY STREET, T. NAGAR, CHENNAI -

600017.

DATE OF REGISTRATION

19/10/2016

TITLE

MEDICAL DIAGNOSTIC DEVICE

PRIORITY NA

DESIGN NUMBER

296759

CLASS

12-05

INVENTIO AG, POSTFACH, 6052, HERGISWIL, SWITZERLAND.

DATE OF REGISTRATION

18/08/2017

TITLE

DISPLAY PANEL FOR ELEVATORS

PRIORITY
PRIORITY NUMBER DATE COUNTRY
143064 23/02/2017 SWITZERLAND

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER

296772

CLASS

12-05

INVENTIO AG, POSTFACH, 6052,

HERGISWIL, SWITZERLAND.

DATE OF REGISTRATION

18/08/2017

TITLE

OPERATING PANEL FOR ELEVATORS

PRIORITY
PRIORITY NUMBER DATE COUNTRY
143066 27/02/2017 SWITZERLAND
DESIGN NUMBER 296779
CLASS 1205

INVENTIO AG, POSTFACH, 6052,

HERGISWIL, SWITZERLAND.

DATE OF REGISTRATION

18/08/2017

TITLE

OPERATING PANEL FOR ELEVATORS

PRIORITY

PRIORITY NUMBER DATE COUNTRY

143067 27/02/2017 SWITZERLAND A
DESIGN NUMBER 296802

CLASS 2501

RICHARD HEINDL, TASSILOSTR. 21, 82166 GRAFELFING, GERMANY.

DATE OF REGISTRATION

19/08/2017

TITLE

SHEET PILE CONNECTOR

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0037596950008 20/02/2017 EUIPO

The Patent Office Jonal No. 45/2018 Dated (B1/2018
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DESIGN NUMBER

298362

CLASS

06-06

FEATHERLITE OFFICE SYSTEMS (P) LTD, NO.16/A, MILLERS
TANK BUND ROAD, BEHIND AMBEDKAR BHAWAN,
VASANTHNAGAR, BANGALORE -560052, KARNATAKA,

INDIA.

DATE OF
REGISTRATION

12/10/2017

FLAP WITH COVER ASSEMBLY FOR

TITLE A FURNITURE
PRIORITY NA

DESIGN NUMBER 298375
CLASS 06-06

FEATHERLITE OFFICE SYSTEMS (P) LTD, NO.16/A, MILLERS
TANK BUND ROAD, BEHIND AMBEDKAR BHAWAN,
VASANTHNAGAR, BANGALORE -560052, KARNATAKA,

INDIA.

DATE OF
REGISTRATION

13/10/2017

FLAP OF A FLIP TOP COVER

TITLE ASSEMBLY FOR A FURNITURE
PRIORITY NA

DESIGN NUMBER 308367

CLASS 13-02

RAHUL KANQOJIA, 38 - A, POCKET D 2 KONDLI, GHAROLI, MAYUR

VIHAR PHASE Ill, DELHI

- 110096.

DATE OF REGISTRATION

02/08/2018

TITLE

CCTV POWER SUPPLY UNIT

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018

43233



DESIGN NUMBER

308373

CLASS

26-06

SUZUKI MOTOR CORPORATION, 300, TAKATSUKA -CHO, MINAMI -
KU, HAMAMATSU -SHI, SHIZUOKA -KEN, JAPAN.

DATE OF REGISTRATION 02/08/2018

TITLE REAR COMBINATION LAMP FOR AN
AUTOMOBILE

PRIORITY

PRIORITY NUMBER DATE COUNTRY

2018002312 06/02/2018 JAPAN

DESIGN NUMBER 308474

CLASS 14-02

MITSUBISHI ELECTRIC CORPORATION, 7 -3,
MARUNOUCHI 2 - CHOME, CHIYODA -KU, TOKYO -

1008310, JAPAN.

DATE OF

REGISTRATION 06/08/2018

TITLE SIGNAL RELAY DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2018005425 15/03/2018 JAPAN

DESIGN NUMBER 308481

CLASS 2401

MR. DEEPAK CHANDER, C-464, YOJNA VIHAR, NEW DELHI
110092, INDIA.

DATE OF

REGISTRATION

06/08/2018

TITLE

VENTILATOR DOUBLE LIMB
TUBING SET WITH AEROSOL INPUT
PORT AT DISTAL END

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018

43234



DESIGN NUMBER

308497

CLASS

07-05

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE

EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 06/08/2018

TITLE IRON WITH STEAM GENERATOR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0047275190001 27/02/2018 EUIPO
DESIGN NUMBER 308499

CLASS 07-05

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE

EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 06/08/2018

TITLE ELECTRIC STEAM IRON
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0047275190003 27/02/2018 EUIPO
DESIGN NUMBER 298161
CLASS 06-06

GODREJ & BOYCE MFG. CO. LTD., GODREJ INTERIO, PLANT 13,

PIROJSHANAGAR, VIKHROLI, MUMBAI -400079, INDIA.
DATE OF REGISTRATION 05/10/2017
TITLE MEDIA MEETING BOOTH

PRIORITY NA

The Patent Office Jonal No. 45/2018 Dated (B1/2018

43235



